63 Written Answers

THE MINISTER OF SHIPPING AND
TRANSPORT (SHRI CHAND RAM):
(a) 10. Lo

(b) 10. )
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t(Sale of non-khadi products through
Khadi Bhavans -

-

1132. SHRIMATI VIDYAWATI
CHATURVEDI: Will the Minister of
INDUSTRY be pleased to state:

(a) whether it is a fact that items
other than those produced‘ by the
cottage or village industries, are also
put up for sale through the counters
of the Khadi Commission gale cen-
tres;

(b) if so, what is Government’s
policy in thig regard; and

(c) what steps Government are
taking to ensure that only khadi and
village industries products are sold
through Khadi Bhavans?]
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[ THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(KUMARI ABHA MAITI): (a) Vs,
Sir.

(b) According to Section 15(2) (e)
of the Khadi and Village Industries
Commission Act, 1956, the Khadi and
Village Industries Commission may
take such steps as it may think fit to
provide for the sale and marketing ot
Khadi or of products of village indus-
tries or handicrafts.

{c) Does not arise.

Statement of Field Marshal Maneck-
shaw regarding the 7th Fleet

1133. SHRI SANAT KUMAR RAHA:
Will the Minister of DEFENCE be
pleased to state:

(a) whether Government’s atten-
tion has been drawn to a news item
which appeared in the Times of India
of the 18th November, 1977 under
the caption ‘Cabinet was scared of
7th fleet’ containing a statement re-
ported to have been made by Field
Marshal Maneckshaw at g meeting of
the Bombay Rotary Club on the 16th
November, 1977; and

(b) if so, what is Government’s re-
action thereto?

+[ ] English translation.



